IN THE HIGH COURT OF DELHI AT NEW DELHI
CS(COMM) 332/2022
FAMILY HEALTH CARE HOSPITAL PVT. LTD. & ANR.

..... Plaintiffs

Through:  Mr. Siddharth Arora, Mr. Gaurav
Kumar, Mr. Ankit Verma, Advs. (M:
8149262945, Email:
chamberofsa@gmail.com)

VErsus

CLEARMEDI HEALTHCARE PVT. LTD. & ANR.
..... Defendants

Through:  Mr. Gaurav Dudeja, Mr. Dhruval
Singh, Advs. for D1
Ms. Taniya Madaan, Adv. proxy
counsel for D2

CORAM:

Dr. JAGMINDER SINGH (DHJS) JOINT REGISTRAR (JUDICIAL)
ORDER

% 27.03.2024

Learned Presiding Officer is on leave in the first half today.
As per directions, put up for the purpose already fixed on 05.07.2024.

READER TO JR(JUDICIAL)
MARCH 27, 2024/sms

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.

The Order is downloaded from the DHC Server on 24/06/2025 at 10:46:26



